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(b) whether he has also stated 
that “ we have stated in principle we 
are ready for a dialogue with India 
on nuclear matters”  and denied that 
his country was preparing to explode 
a nuclear bom b; and

(c) whether he was asked that 
Pakistan would acccpt heavy water 
from India for its nuclear power pro
jects in K arachi and Chashm a and 
give India enriched uranium because 
Pakistan docs not have reactor to use 
the uranium?

T H E  M IN IS T E R  O F  E X T E R 
N A L A F F A IR S  (SH RI P. V. N A R A 
SIM H A  R A O ): (a'i to (c). Govern
ment have seen reports about an 
interview given by the Foreign M inis
ter of Pakistan M r. Agha Shahi to the 
“ New D elhi”  magazine published in 
its M arch 2— 15 issue wherein he is 
reported to have stated that “ Pakistan 
is ready to sit down with India to 
exchange mutual reassurances on the 
queuion o f nuclear programmes in 
the two countries” , and that “ Pakis
tan had already stated in principle 
that it is ready for a dialogue with 
India on n u cW r m atters” . He, 
however, added that cooperation on 
nuclear matters is something 
that has to be deeply studied. Mr. 
Agha Shahi is also reported to have 
denied that his country was prepar
ing to manufacture nuclear 
weapons. H ew asah  laskedw hether 
Pakistan would accent heavy water 
from  In dia fo r  its nuclear 
power projects in Karachi and 
Chashma and give India enriched 
uranium because Pakistan did not 
have a reactor to use the uranium. 
Mr. Shahi’s reply is reported to have 
been as follows: “ I think what you
have said is very interesting, it is 
worth thinking over a-id we need to 
consider this” .

Next below rale certificates

*545. S H R IZ A IN U L B A S H E R : 
W ill the Minister of R A IL W A Y S  be 
pleased to state:

(a) whether ihe R ailw ay Board 
is adopting dual policy in issuing the

Next Below R ule Certificates to Senior 
Officers and Junior Officers o f  the 
R ailw ay Board who are on deputation 
to other Departments ;

(b) if  not, what are the reasons 
for not issuing the Next Below Rule 
Certificates to Junior Officers for the 
last two years; and

(c) W hat steps are proposed to  
rectify this anomoly ?

T H E  M IN IS T E R  O F  S T A T E  IN 
T H E  M I N I S T R Y  O F  R A IL W A Y S  
(SH R I C. K . J A F F E R  S H A R IE F ):
(a) No, Sir. N .B.R . certificates are 
issued in favour o f senior as w ell as 
junior officers after they become 
eligible.

(I)) and (c). It is not correct that 
the Next Below R ule Certificates in 
favour of jun ior officers have not been 
issued for the last two years. Certi
ficates in favour o f Junior Adm inis
trative Grade officers o f the Indian 
R ailw ay Services o f Electrical Engine
ering, o f Signal Engineering, and o f 
M echanical Engineering were delayed 
somewhat as the number o f officers 
who became eligible for such benefit 
increased greatly due to cadre restruc
turing necessitating collection o f many 
details from Zonal Railways and from 
allied offices. This process took 
some time. However, the C erti
ficates in favour o f officers concerned 
have since been issued.

Slogan of Orissa Government for 
Family Welfare Programme

*546. SH R I K . P R A D H A N I:
' S H R I A R JU N  S E T H I:

W ill the Minister of H E A L T H  
A N D  F A M IL Y  W E L F A R E  be pleas
ed to state:

(a) whether it is a fact that ‘Not 
before 20 and not after 30’ is the 
slogan of Orissa Government for its 
fam ily welfare programme and every 
family has realised the importance




